345 Papers Laid

12.00 hrs.

MR. SPEAKER: Shri A. P.
Sharma,

PAPERS LAID ON THE TABLE

ANNUAL ReporT oF CHIEF COM-
MISSIONER OF RAILWAY  SAFETY
FOR 1980-81 AND STATEMENT FOR
DELAY ENDS.

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI
A. P. SHARMA): I beg to lay on
the Table:

(1) A copy of the Annual Re-
port (Hindi and English versions)
of the Chief Commissioner of
Railway Safety on the working of
the Commission of Railway Sa-
fety for the year 1930-81.

(2) A statement (Hindi and
English versions) showing rea-
sons for delay in laying the above
report,

[Placed in Library. See No. LT-
3996/82]

REVIEW ON AND ANNUAL REPORT OF
MisHRA DHATU NicAM Ltp., HYDE-
RABAD FOR 1980-81.

THE MINISTER OF DEFENCE
(SHRI R. VENKATARAMAN): I
beg to lay on the Table a copy
each of the following papers
(Hindi and English versions) un-
der sub-section (1) of section
610A of the Companies Act, 1956:
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(1) Statement regarding Re-
view by the Government on
the working of the Mishra
Dhatu Nigam Limited, Hyde-
rabad, for the year 1980-81.

(2) Annual Report of the Mish-
ra Dhatu Nigam Limited, Hy-
derabad, for the year 1980-81
along with the Audited Ac-
counts and the comments of
the Comptroller and Awuditor
General theron. [Placed in
Library. See No. LT-3997/

82].

REVIEW ON AND ANNUAL REPORT OF
INSTITUTE FOR DEFENCE STUDIES AND
AnaLyses, NEw DeLHI FOrR 1980-81
AND CoAstT Guarp NAvika (Do-
MESTIC BRANCH) RECRUITMENT
RULESs, 1982

THE DEPUTY MINISTER IN
THE MINISTRY OF DEFENCE
(SHRI K. P. SINGH DEO): I beg
to lay on the Table:

(1) (i) A copy of the Annual
Report (Hindi and English
versions) of the I[nstitute for

Defence Studies and Analyses,
New Delhi, for the year 1980-
81 along with Audited Ac-
counts,

(ii) A statement (Hindi and
English versions) regarding
Review by the Government
on the working of the Institute
for Defence Studies and Ana-
lyses, New Delhi for the year
1980-81. [Placed in Library.
See No. LT-3993/82].

(2) A copy of the Ccast Guard
Naviks (Domestic Branch)
Recruitment  Ruies, 1982
(Hindi and English versions)
published in Notifications No.
S.R.O. 75 in Gazette of India
dated the 27th March, 1982
under sub-section (2) of sec-
tion 123 of the Coast Guard
Act, 1978. [Placed in Library.
See No, LT-3999/82].



